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Government of Jammu and Kashmir
HOME DEPARTMENT

Civil Secretariat, Jammuy/Srinagar
W dede

| Notification
Srinagar, the __2.V%F 5048,

SRO 2—'q . — In exercise of the powers conferred by clause (b) of
section 2 of the Prisoners Act, Samvat, 1977 (Act No. XXXIII of 1977), the
Government hereby declare the “building of Border Pofice Post at :&jote
(Poonch)” and "Lock-Up at Police Station, Poonch” as “Subsidiary Jails” for male

and female under trials, respectively. The description of the building and Lock-Up
is given in Annexure “A” and "B to this notification.

By order of the Government of Jammu and Kashmir,

Sd/-
(R.K. Goyal) IAS
Principal Secretary to Government,

Home Department

No: Home/Jail/50/2018 Dated: 2} -06-2018
Copy to the:-

1. Director General of Police, J&K, Srinagar.

2. Director General of Police (Prisons) J&K, Srinagar.

3. Divisional Commissioner, Jammu.

4. Secretary to Government, Depariment of Law, Justice & Parliamentary

Affairs.

5. Additional Director General of Police CID, J&K, Srinagar.

6. Inspector General of Police, Jammu Zone.

7. General Manager Government Press J&K, Jammu/Srinagar.

8. Private Secretary to Chief Secretary.

9. Private Secretary to Principal Secretary to Government, Home

Department.
10.Incharge website, Home Department.
11.Government Order file/Stock file.
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(Shakeel Ur Rehman)
Special Secretary to Government
Home Department



re’A’ dated -06-2018.

pescription/dimensions of Borde jote, Poon

I “Two rooms (10'x12"), with washroom measuring (6«7°).
i. One room (10°x7) with kitchen/washroom.,
i, Two lock-up rooms (8%9") with washroom measuring (4x4°).

v. Gallery (16%16°"
<z

(Shakeel Ur Rehman)
Special Secretary to Government
Home Department



Annexure "B to SRO dated -06-2018

Dimensions of Lock- Poli ion, Poonch

“Lock-up with dimensions (17'x12°) alongwith attached washroom

with dimensions (8%5°)".
<N\

(Shakeel Ur Rehman)
Special Secretary to Government
Home Department



